IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
SPECIAL BENCH

ITEM No. 9
(IB)-477(PB)/2017

IN THE MATTER OF:

Au Small Finance Bank Ltd. ....  Applicant/petitioner
Vs.
Prabhu Shanti Real Estate Pvt. Ltd. ....  Respondent

Order under Section 7 of Insolvency & Bankruptcy Code, 2016

Order delivered on 07.01.2020

Coram:
DR. DEEPTI MUKESH
HON’BLE MEMBER (JUDICIAL)

SH. S.K MOHAPATRA
HON’BLE MEMBER (TECHNICAL)

PRESENT:

For the Applicant: Ms. Radhika Rai, Mr. Rahul Shukla, Advs. for
Mr. Abhishek Anand, RP
ORDER

CA-111(PB)/2020:-

An updated list of creditors & home-buyers along with
Progress Report has been submitted by the IRP. The same is
taken on record subject to all just exceptions. The office is
directed to maintain the record and put up the same before the

Bench at the time of final disposal.

The application stands disposed of.

Al b

(S. K. MOHAPATRA) (DR. DEEPTI MUKESH)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

07.01.2020
Aarti Makker



